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“FORM ND. INC-Z25A™
Advertisement to be published in the
Mewspaper for conversion of Public
Company Inte a Private Company
Bafare the Ragoral Dingclar, Miniskry ol
Corgorata Affairs (Morlbarn Region)

In the matter of tha Companias Act, 2013, Saclion
14 of Companias &cl, 2093 and Rula 41 of the
Companies (Incorporation) Rules, 2014
AND
In the matier af
Mis High Link Finvest Limited
hiaving i Registerad Office at 203, Parkash Housa
L3098, Arsad Road Mew Dedhl 110002

Jupplicand
Modice is hereby given b the generad public thal
the Comgany intanding to make an applicalion
to tha Cantral Government undar saclion 14 of
tha Compenias Act, 2013 read with aforesaid
Fulas and is desirous of carverting inbo & Privata
Limited Comgany in terms of the Special
Resolution passed &f the Extra-Ordinary Ganaral
Me=ting held on Frdzy, 28% Apdl, 2023, at 10,00
&AM, 1o enable the Company 1o give efiect for
Such conyersan
fny persan whose inberasl is likely 10 ba allecled
by the propesad change'skales of the Comgany
may deliwar ar cause bo b2 dalivered or send by
registarad post of his objections supnoned by an
affidavit stating the nature of his Interest and

S. E. RAILWAY TENDER

e-Tender Notice Mo. : WLT-0101-LHB-
CTRB-TimkenT. dated : 11.05.2023. The
Oy, Chiel Mech, Engineer (Froduction),
South Eastern Railway Workahop,
Kharagpur for and on behalf of the
FPrasident of India invites e-tender for tha
loflownmg wiork before 1500 hes. on e
date mentioned against items and will bea
apened at 1530 hrs. Hame of the work :
Refurbishment of BO00 nos. of CTRE UIC
130 of LHE Coach, Timken Make for
Wheesl Shap of Kharagpur Workshop for 2
years through Mis Timken India Limited
an singla fendar basis. Approx cost of
work including GS3T @18% :
¥ 18,35,03.200/- . Earnest Money :
T 10,628,000/ . Date & Time of closing
e-tender : D2.06.2023 al 15.00 hrs.
Website particulars © waswireps.govin
Interested Tenderers may visit wehsita
www.ireps.gov.in for full details!
descrptionvspacification of the tenders
and submit thelr bds anling, In no Gase
manual tenders for this waork will bea
accepled. Offer submission period :
Filtaen days prior (o closing date of lender,
during which tenderar(s) can submit their
affer. {PR-156)

- —'-"..,\ —'&\l . -
tisna simeis aw & punjab national bank
(NOTICE UNDER 13 (2) OF SARFAESI ACT 2002 READ WITH RULE 3 OF SECURITY INTEREST ENFORCEMENT RULES 2002

Recovery Center, PNB House, BHEL, Sector-IV
Haridwar- 248403, Emall: cs8238@pnb.co.in
_

| being an Authorised Offcer of the Secured Creditor Bank has a reason to believe that all of you the under mentioned notices cannot be
served ordinarily as attempted earlier except through this substituted service. As such, all of
informed and called upon through this public DEMAND NOTICE under section 13{2) of the SARFAESI Act with rule 3 of the Security
Interest (Enforcement) Rule 2002 make payment of the amounts due against each of you, as mentioned below, within 60 days, the bank will
proceed U's 13 (4) of the said Act for taking possession of the secured property/ies/Assets mentioned against account and thereafler to sell
the same to realize its dues with further interest till realization along with costs as contemnplated under the said Act. Needless to mentioned
here that this notice is addressed to you without prejudice to any other remedy available to bank for recovery of its dues, against
you. The borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, o redeem the

you the under mentioned notices are hereby

Roorkea, Hardwar Uttarakhand- 247667,

secured assels.
Name of the : : Date of

r::. Bo G ator Details of Security/Property Damand Notice Due Amount

1.|Branch: BSM Chowk Roorkee One Kitta South Facing House, Whoe Measuremeant in Easi- 60 | SARFAES| Nofice issued | Due Amount
Borrower: Sh, Manoj Kumar Sfo Lale | Feel, Wesl- 60 feel, North: 40 feet & South- 40 feet. Whose Total |w's 13(2) dated 17.04,2023 as on
sh. Prem Singh, Add.1. C-189/5, Mohalla | Area 2400 Square feet [i.e, 223.048 square Mater]. Belonging to the for Rs. 20,42,730.94 31.03.2023
Subhash MNagar, Roorkee Pargana &|Part of Khasra Mo, 51 M, having Ground Floor covered Area 800 3 interast & othor Rs.
Tehsil Roorkee Distl.- Haridwar|sguare feet & First Floor Covered area 800 squars feel and total expenses we.f 20,42,730.91
Uttarakhand- 247667, Add.2. C-189. Vil covered area 1600 square feet and rest area is vaccant. Whose 01.04.2023 + interest &
Shafipur Part, P.O. Gangsh Walika. | Boundary & Butted in East: House of Kishan Singh, West: House of i other Exp.
Tehsil- Roorkee, Haridwar- 247667.|nhasmana, Morth: Vaccant Land of Suresh Saini & South: Way 10 wet
Add.3. Khasra No. 51, Mohalla Shekhputl. | g0) wide Out of which total purchased area is 2/3 part of total area 01.04.2023

grounds ol apposilion b ihe conoerned HEQII\L-'TIN

Diractor at B-2 Wing, 2nd Fleor, Pt Deendayal
Antyodaya Bhawan, G0 Complex, New Delhi
— 110003, within faurieen days fram the dats of
publication of this netlice with & copy to the
applicant Company 3 itz Registered Office af the
address menlicned baloe,
High Link Finvest Limited
CIN - UB5310D0L1956PLCOTTE04
Regstered office; 203, Parkash House
A3704B, Araan Road New Delhi 110002
E=mail - ssarcagi batmad com
For and on behalf of
High Link Fewest Limited
Sdi-
audhir Kumar Jam
Diractor
DIM ; O0275EER1

information and get
inside the information.

Inform your opinion with
investigative journalism.

& ?_ﬁe]‘m‘a’fﬂnm
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Dabe : 13.05.2023
Place : Defi

FOR THE ATTENTION OF TH EHOLDERS OF

EMBEDINFO TECHNOLOGIES INDIA PRIVATE LIMITED
o, _ PARTICULARS oo [DETALS

1. [ Mame Of Corporate Person EMEBEDIMFD TECHNOLOGIES INDLA PRIVATE
| b S, : | LIMITED
2. | Date OF Incorporaian {f Corporate [ 217012022

| Person : o | —
3. | Bathority Under Which Corparsie Person| ROC-DELHI

ks Incomarated A Mo
4, | Corporate entity Number U7ZA00L202 A TG 3%2r40

-7, Manish Chambers, Flob No. 7, Saci-12,
Diwarka, Dalhi -110075 And

| Third Floar, Tower . DLF Infingy Towers DLF

| Cyber Cay, Phase || Gursgran - 122002
11/Da2023

5. | Adtress Of The Registered Offica And
Principal Office (¥ Any| Of Gorparaie
Persan

6. |Liquidation Commencemert Date Of
Conpoeate Person

7. | Mama, Address, Email Afdress.
Telaphane Mumbsr And The Regestralion
Burmber OF The Liguidator

| HAME: DR. LEKHRAJ BAJAJ
ADDRESS: 107, Agarwal Prestoe Mall, Ao fo
MZE, Pitarnpura, Mew Dedhi-110034
E-MAIL 1D: embednie ligi@amal.com
| TELEPHOME MNO.: 9810100335
REGISTRATION NO. :
U —— | 1BBVIA-DO2IP-NODOSY2016-17/10078
d. | Last Date For Submission 0F Claims T0E 2023
Modica is hereby given that the EMBEDINFD TECHNOLOGIES INDIR PRIVATE LIMITED has
commenced volentary Buidation on 17,05/ 2023,
The stakehobdars of EMBEDINFO TECHNOLDGIES INDIA PRIVATE LIMITED are hareby called
upon to submit a proof of their claims., onor before 10/06/2023, to the liquidator at the addrass
mentioned againstitam 7.
The financial creditors shall submi their proof of claims by elecironic means onhy. A other
stakeholders may submit the proof of claims in parsan, by past or by electronic means
Submission of fatse or misleading proals of claim shall attract panalfies,

ad/-

DR. LEKHM-{I Bﬁd.h:

) (Liguidatos
Date: 13/05/2023 Regn. No. : IBELI9A-002/1P-NO0039,/2016-17/10078
Place: Delhi AFA Walid fill21711,2023

indianexpress.coni"l

Guarantor: 1. Smi Anita Panwar Wio
Sh. Manoj Panwar, 2. Sh. Sachin Panwar,
S/o Late Sh. Prem Singh. Both Address:
C-189/5, Mohalla Subash Nagar, Roorkee
Pargana & Tehsil- Roorkee, Distt. Haridwar
Uttarakhand- 2476E7,

ie. 1600 sguara feet [i.e. 148,70 sguare meter] and covered are
106666 square feet [Le., 99.13 sguare meter]. Situated at Moh.
Shakpuri {Inside imif of Magar Migam, Roorkes) Pargana & Tehsil-
Roorkee Disst.- Haridwar. Sale Deed Registered in Bahi Mo, 1, Jild
Mo, 1036 al Pages 257 to 288, Serial Mo, 2891 on Daled 10.07 2017
in the Office of Sub-registrar Roorkes-lll, Cwner; Sh. Manoj Kumar
Slo Late Sh, Prem Singh

Date: 12.05.2023

Place : Haridwar

Authorised Officer

% The South Indian Bank Lid, RO-Delhi, 3rd floor,
.% SOUTH Plot NO.21, 2111, Pusa Road, Karol Bagh, New Delhi
INDIAN Bank  pin code: 110005, Phone No: 011-42331664,451 28661,
Email: ro1008@sib.co.in

Email Id: lekhrajbaiaji@rediffmail.com

[See rule B (1)]
POSSESSION NOTICE
(For immovable property)

Whereas, the undersigned being the authorised officer of The South Indian Bank Lid,
under the Secuntisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under Section 13 (12)
read with rule 3 of the Security Interest {Enforcement) Rules, 2002 issued demand notice
dated 15-012-2023 ws. 13(2) of the Act calling upon the bommowers [1] Ws. Ruchi Medical
Private Limited 18, PD Tandon Marg. Laxman Chowk, Dehradun, Uttarakhand — 245001
Also Al B8, Hardwar Road, Race Course Chowk, Dehradun, Uttarakhand — 248001, Also
At 2nd Floor, 1117525 Part of 6004 , Yusuf Sarai Market, Aurbindo Marg, Geaen Park New
Delhi , NCT Of Delhi — 110016 Also Al Shop MNo.6, Near Grover Shop, Opp. BSNL
Exchange, Patel Magar, Dehradun, Uttarakhand. - 248002 and guarantors [2] Anjana
Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradun, Utiarakhand - 248001 [3]
Neeraj Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradun, Uttarakhand -
246001 [4] Ajay Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradun, Uttarakhand
-248001[5] Shweta Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradun,
Uttarakhand - 243001 o repay the amount mentioned in the nofice being Rs, 965,
15,689 47 (Rupees Nine Crores Sixdy Five Lacs Fifteen Thousand Six Hundred Eighty
Mine and Forty Seven Paise Only) as on 14-02-2023 and with further interest, penal
intarast and costs and calling upon borrowers Mis. Ruchi Medical Private Limited and
guarantors Anjana Rastogl, 18, PD Tandon Marg, Laxman Chowk, Dehradun,
Uttargkhand — 248001 and Neeraj Rastogi, 18, PD Tandon Marg, Laxman Chowk,
Dehradun, Uttarakhand — 248001 to repay the amount mentionad m the nolice being Rs
1,12,03.310.85 (Rupees One Crore Twelve Lakh Three Thousand Three Hundred Ten
and Paise Eighty Five Onfy) as on 14-02-2023 and with further interest, penal interest and
costs, within 60 days from the date of receiptof the =aid notice.

The borrower having failed to repay the amount, notice is hareby given to the bomowar
and the public in general that the undarsigned has taken Symbolic Possession of the
property described herein below in exercise of powars confarrad on him under Section 13
(4) of the said Act read with rule 8 of the said rule on this the 108h day of May, 2023.

The borrower in particular and the public in general is hereby cautioned not to deal with
the properly and any dealings with the property will be subject to the charge of The South
Indian Bank Lid. for 2n amount of Rs, 11,1988, 322 65 a5 on 09-05-2023 in the Account -
Mis. Ruchi Medical Private Limited with Ghaziabad and Dehradun Branch along with
furtherinterest, penal interesi and costs thereon.

The attention of Borrowers are invited to the provisions of Section 13(8) of the Sarfassi Act
i respect af the lime available (o redeam the secured assals

& | HERO HOUSING FINANCE LIMITED

Registered Office: 08, Communily Cenire, Basant Lok, Maszant Vikar, New Dalhe-110057.
Branch Office: 27, Communily Centra, Bazant Lak, Vasanl Vinar Mew Delhi-110057

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE 8{8] OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 20:02]

HOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSING
FINAMCE LIMITED (SECURED CREDITOR) UMDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
ACT, X002,
Mohce 15 heraby grean ba tha public in genesal and in parbcular ko (e bormower]s) and guaranlons) ar
iheir legal heirs/ representatives that the below described immaveble properiies martgagedicharged
b the Secured Creditor, the possession of which has bean xan by tha Aulharized Officer of Hero
Housing Finance Limitad {secured creditor], will be sold an 20-Jun-2023 (E-Auction Date} on “AS
ISWHERE IS", "AS IS WHAT |13™ and "WHATEVER THERE 15" hasiz for racovery of outstanding
du=s fram balow menlioned Bormowers, Co- Bomowars or Guaranbars, The Raserea Prica and fe
Earmest Money Deposit s mentioned balow. The EMD should be made through Demand
DraltRTGEESMEFT for paricipating in the Public E-Auction aleng with tha Bid Form which shall be
submitiad fo the Authorised Officer of the Hero Hausing Finance Lid On or before 19-Jun-2023 §il 5
PW a1 Bramch Office: 27, Community Centre, Bagant Lak, Vagant Vikar Mew Dethi-110057 .

Loan EH:mu of Borrowarg) Date of Type of Rasarve Price

Account |/ Co-Borrower(s)l | Demand Notice| Possession (Under et

Mo, Guarantor(s)i Legal |  Amount as Constructive Maney

Heirs) Lagal Rep., on date I Physieal]

HHFDEL | KANAY KAHOL, MH22022Rs. | constructive | F5- 90.00,0007- (Total

LAP1800: PRIYAMVADA &5 03,25 845/ gale amount of both

0001 140 TRIPATHI on 11082023 ke no. 1 & 2)
Ra. 5,00,0000-

Description of Property:

Item No 1 Buslt-up Flal Mo, U — 203 on First Floor Measurng 120 5. Yds consisting of thres
batnam, twio Bathraomss, ansa dravwing room, ofe Kilchen, and ans car parking erecled on plalal fand
Il admeasiing 500 5q. Yds bearing Khazra Mo 1053 1054 (0-10], Chaitanya Apartmand, siuated
in the exiendad lal dora abadi of Willage Kapashera, Tehsil Vasand Vihar, Mew Delhi -110037 akrg
with Undivided , indivisshle and impartitle ownership rights i the fand beneath the same, and with &
righi of possession, privieges, easemants and appurienances, with all fitings, fixtures, copnections,
siructure standing thesacn, with all ighis in common anfrances, passages, sleircase and other
common faalilies and amanfias providad thesain. Boundad By: Mooth: Rasta, Easl Others Property,
South: Others Property, Wask Others Property

[kem Mo 2: Buili-up Flzt Mo, U = 103 on Upper Ground Floor Measurng 120 sq. Yds consisting of
Thres Bedroam, Two Bathrooms, Cne Drawing Room, One Kitchan, and One Car Parking on the
Lower Ground Floor erected on plot of fand iodal admeasuing 50005, Yds bearing Khasra Mo 1053-
1054 {0-10}, Chaitanya Agertmeant, sfualed in the extended Lal Dora Abadi of YVilage Kapeshera,
Tensil Vasant Vihar, Mew Dalhi - 110037 along with Lindivided | indivisibéa and impartibla canesship
fighis in thi land banaath the same, and with all righl of possessian, privileges, easemants and
appurtenancas, with al fittngs, filures, connections, structure, i standing thareon, with all rights in
COMMON enirances, passages, staincase and other common Tachiies and amenities provided
therein, Bounded By: Morth: Riasta, East: Others Property, South: Others Property, West: Others
Propery

Terms and condition: The E-auction will take place through portal hitpsisarfaesi suckaniiger net
an 20-Jum-20F3 (E-fackon Dabs) after 2,00 PM with limited extansion of 10 minutes each.

1) The prascribed Tender' Bid Fom ard e tams and conditions of sale will be available with the
Branch Office; 27, Community Centre, Basant Lok, Vasant Vihar New Dehi-110057 betwaen 10.00
a.m. 1o 500 p.m. an any warking day. 2) The emmovabla progerty shall nol be soid befow the Resanve
Prica. 3) Bid mcremant armounl shal ba Re. 10,000)- (Rupaes Ten Thousand Only). 4) 21 the bids!
tendars submitted for the purchase of the above property shal be accompanied by Eamest Money
as manficnad abave by way of a Demand DraRlBTGS/MEFT favawing the "HERD HOUSING
FIMANCE LTD." The EMD amount will be return o the unsuccessiul bidders after concluzaon of the
E-aucticn, §) The highest bidder shall be dadlarad as succassiul bidder provided abways that helshe
i= leqafly guaified ta bid and provided further that the bid amounl is nod l2ss than the resere prica. [t
shal be the discreton of the Authorized Officer to decing! acceptanca of the highest bid when the
price ofiered appears so cearly inadequate a5 bo makedinadvisable sodo s, 6) The prospective
bidders can inspect the praperly on 06-Jun-2023 betwaen 1100 AM and 2.00 PM wilk priar
appontment. Th Thae persan declared as a succassiul biddar shal, Immadiataly altar the decaration
deposit 25% of the amount of purchase money! highest bid which would inciude EMD amount o the
Auptharsad Oficer within 24 Hes. and in dafaulf of such dapasit, the propeety shad forlbwith ba put1o
Trash auchond sale by privabe traaty 8] In case the inital deposit is mada as above, the balance
amound of the puschaser maney payable shall be paid by the purchaser io the Autharised Officer an
ar bedore the 15th day from the data of confrmational the saha of the praparly, axclusiee of such day
af ifthe 1550 day bea Sunday er other heliday, Senon the firsl office day afler the 15t day. 8) In the
avent of default of any payment within the penod mentioned above, the property shall be put fo frash
auclion sae by prvala trealy. The degosd ncluding EMD shall sfand farledad by Hero Housing
Finance Lid. and the defaulting purchaser shall iose all chaims bo the proparty. 10) The above sale
shal be subject o the finaapproval of Bero Housing Finance Lid, 11) Detalis of any encumbrances
known 1o the HEROHOUSING FINAKCE LTD, tawhich the proparty i liabke: Nod Bnown. Claims, if
arry, which have been pul forwand 1o the proparty and any ofher known pasticulars bearing on ks
nature and wakie: Motknown, 12} Interested parties are raquested to varif'confion the statutony and
ather dues like SelesProparty &%, Elecincity dues, ard socialy dues, from the respeclive
departments  offices. The Company toes nol undertake any responsbiity of payvment of any dues
an the propeny. 13) TRS of 1%, if amy. shall be payable by the highest bidoer over the highess
declared bid ameuni. The payment neads b be deposited by tha highast baddar in the PAN of the
camparry and the cogy of the chatlan shall ba submitied b Se cormgany, 14) Sale & siiclly subject o
the terms and conditigns incorporated inthis adverisament and in o the prascribad tender fom,

18] The succassful biddenpurchasar shall bear all sfamp duly, registretion fees, and incidental
axpanses lor gathng sale carlificabe registared as applicablaas pes law. 18] The Aulhorised Officar
has the absolute right fo accept ar reject the bid ar adjourn / postpane | cancal the tender wihout
assigning any ragson thereof and also b modify any terms and condifions of this sebe without any
priarnobos. 17) Inlenested biddars may contacl M. Ba) Mishra al Mob. Mo 9371508585 during office
owrs § 10, 004K bo .00 PM) or mail an assatdispasalif@henahd. com by menticning the acoount ng, of
property’barnawer, 18) For any other details or for procedure onlfing fraining on e-auction e
prospectivie bidders may conlact the Sarvice Pravidar, Mis a-Procuremant Technokogies Limibad
{Auctiontiger), Emal ID:support@auctiontiger.net

30 DAYS SALE NOTIGE TO THE BORROWER/GUARANTOR MORTGAGOR

Tha gbows mentioned Borower/Mortgageriguarantors are hereby noficed 1o pay the sum as
merticned in Derard Notice under section 13(2) with a5 on date interast and expenses before the
date of Auction faling which the property shall be auctionad and balance dues, & any, will be
racovered with intera st and cosd fromiyou,
For  detmled ferms and condibons of fhe safa, please refar o the bnk provided in
héiipsiust herohomefirance mhem_housing/othar-notice  on Hero Housing Finance Limited |
Secured Creditor's) website | & ww herohousingfinance. com

For Haro Housing Finance Lid.
Date: 13-May-2023 Authorised officer, Mr. Sunil Yadav, Mob- 9818340495
Place: DefhilNCR

5| Mo | Description of Immovable Properties [Item No. 2 of 13(2) Notice]

4. | All that part and parcel of properly admeasuning 68.72 3q. Mis. Bearing
municipal No. 52, Haridwar Read, Dehradun and now bearing Municipal No.
fi'fl, Race Course, Dehradun along with shop rooms having a total boill up area
of about 66 .57 Sq. Mirs, (4512 Sq. Mirs. in ground fioor and 21,45 Sq. Mirs. on
first floor) along with 41.37 Sg. Mirs. of roof of the shops on the ground floor and
all other construchons, improvemenis, easementary nghts exssting and
appurienant thereon and owned by Anjana Rastogi morefully describad in Sale
Deed no 11052009 dated 27-02-2009 of 5ub Regisirar Office - Dehradun and
boundad on : North: Haridwar Road, South: Property of Shii Kisan Lal, East
Proparty of Shei Gurcharan Singh, West: Remaining portion of said property
consisting of 5 shops of Shei Shiv Sharan
Diate 10-05-2023

Place Dahradun

Autharisad Officar,
The South Indian Bank Lid

The South Indian Bank Ltd, RO-Delhi, 3rd floor,
Plot NO.21, 2111,, Pusa Road Karol Bagh, New Delhi
Pim code: 110005, Phone No: 011-22331664 45128661,

Email: ro1008@sib.co.in

[See rule 8 (1)1

POSSESSION NOTICE
(For immovable property)

Whereas, the undersigned being the authorised officer of The South Indian Bank Lid.
under the Securitisation and Reconstruction of Financial Asseis and Enforcement of
Sacurity Interast Act, 2002 and in exercisa of powers conferrad under Section 13 (12)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice
dated 15-02-2023 w's, 13(2) of the Act calling upon the borrowers [1] Mis. Ruchi Medical
Private Limited 18, PD Tandon Marg, Laxman Chowk, Dehradun, Uttarakhand - 248001
Also At68, Haridwar Road, Race Course Chowk, Dehradun, Uttarakhand - 248001, Also
At Znd Floor, 117525 Part of 8004 | Yusuf Saral Market, Aurbindo Marng, Green Park Mew
Delhi , NCT Of Dethi = 110016 Also At Shop Mo.6, Near Grover Shop, Opp. BSNL
Exchange, Patel Nagar, Dehradun, Uttarakhand, - 243002 and guarantors [2] Anjana |
Rastogi, 18, PD Tandon Marg, Laxman Chowk, Defhradun, Uttarakhand — 248001 [3]
Meeraj Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradun, Ultarakhand -
248001 [4] Ajay Rastogi, 18, PD Tandon Marg, Laxman Chowk, Dehradum, Uttarakhand
- 243001 [5] Shweta Rastogi, 18. PD Tandon Marg, Laxman Chowk, Dehradun,
Uttarakhand — 248001 to repay the amount mantioned in the nofice baing Rs. 9,65,
15,689.47 (Rupees Mine Crores Sixty Five Lacs Fifteen Thousand Six Hundred
Eighty Nine and Forty Seven Paise Only) as on 14-02-2023 and with further interest
penalinierestand costs and cafing wpon borrowers MW's. Ruchi Medical Private Limited
and guarantors Anjana Rastoqi, 18, PD Tandon Marg, Laxman Chowk, Dehradun,
Uttarakhand — 248001 and MNeera] Rastogl, 18 PD Tandon Marg, Laxman Chowk
Dehradun, Uttarakhand — 248001 to repay the amount mentioned in the nolice being Rs
1.12,03,310.85 (Rupees  One Crore Twefve Lakh Three Thousand Three Hundred Ten
and Paise Eighty Five Only) as on 14-02-2023 and with further inlerest, penal interest and
costs, within 60 days from the date of receipt of the said notice.

The barrower having fadled 1o repay the amount, notice i hereby given (o the bormower §
and the public in general that the undersigned has taken Symbolic Possession of the
propery described herein below in exercise of powers conferred on him under Secbon 13
(4] of the said Act read with rule & of the said rule on this the 10th day of May, 2023

The baorrower in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of The South
indian Bank Ltd. for an amount of Rs. 11,19,88,322.65 as on 08-05-2023 in the Account - |
M/s. Ruchi Medical Private Limited with Ghaziabad and Dehradun Branch along with
further intarest, penalinterest and costs theraon,

The attention of Borrowers are invited to the provisions of Section 13{8) of the Sarfaesi Act
in respecd of the time avafizble o redeem the secured assets

S| No | Description of Immovable Properties [ltem No. 1.of 13{2) Notice]

1. | Althat part and parced of ground floor portion of property bearing Municipal no.
20 (New No. 23118 and now 232) (Old No. 14, Laxman Chowk), F.D. Tandon
Marg, Dehradun admeasurng 477.35 5g. Mrs_ along with residential busding
tharaon having a fotal area of about 532.70 5q. Mt along with all other
constructiong, improvemants, easamentary rights existing and appurienant
tharaon and owned by Meeraj Rastogi and Anjana Rastogi morefully described
i Gift Deed no 2858/2016 dated 19-03-2016, Gift Deed no 2856/2016 dated
19-03-2016 , Sale Deed no 63792003 dated 08-10-2003, Sale Deed no
2122001 dated 08-01-2001 all of Sub Reqistrar Office -Dehradun and
bounded an : North: Road, South: Propery of Visay Kumar Rastogi & Others
East: Road, West: Property of Mr. Kamal Mittal

Dale 10-05-2023
Fiace Dehradun

fi?ﬂlixu Bank

Authonsed Oficer,
The South ndizn Bank Lid

POSSESSION NOTICE [SECTION 13(4)] {(For Inmovable property)

Whereas: The undersigned being the Authorised Officer of the Canara Bank under
Securitisaton And Reconstruction of Financial Assets and Enforcament of Secunty Intarast
Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Acl) and in exarcize of powers
ronferred under Secion 13 {12) read with Fue 3 of the Secunity Inferest (Enforcement) Rules
2002, issued 2 Demand Molice dated 01/03/2023 calling upon the borrower/guarantor Sei.
Angad Kumar proprator of M/ Abhish Enlarprises to repay the amaunt mantionad in the natica,
being Re.15,16,974% | Rupees Fiftean Lakh Sixteen Thousand Nine Hundred Seventy Four
only | together with the inderest costs and other expenses within 60 days from the date of receipt
of the said nolice.
Tha borrawer having failed to repay the amaount, nodica is henelby given 1o the bormower and the
public in general that the undersigned has taken possession of the property described hengin
bl in exerciss of powers confemed on him { herunder secion 13 (4) ofthe said Act, read with Rule
B & 9odhe said Rule on 9" day of May of the year 2023,
The borrowerguarantor in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of
Canara Bank for an amount of Rs.15,16,974/- | Rupees Fifteen Lakh Sixteen Thousand
Mine Hundred Seventy Four only jand interast thareon.
The bomower's atkention is invited 1o the provision of Section 13 (8} of the Act, in respect of
tirne awvisiable, o redeem ihe sacured assels,

Description of the Immovable Property
EMT of propenty siusied at plot no. 0-9 measwing 20 sq. vards Gaunchi Tehsd Ballabgarh
District Faridabad {as per MCF's plate-H no, 3407 Gali no. 202 Block Sanjay F Sanjay Colony
Zector-23 Fandabad) in the name of Smt. Meera Devi Wio Shii Angad Kumar, Bounded : By
Morth : MCF no. 9408 By South : MCF no, 9205, By East: Road, By West: Other's property.

=T W= Canara Bank SCO 11, Sector 16,
T "im" I'“-"lﬂ e Faridabad, Haryana 121002

Date: 13-05-2023  Place: Faridabad Authorised Officer, Canara Bank

pquiEas EQUITAS SMALL FINANCE BANK LTD.

{Previously known as Equitas Finance Lid)
Corporabe Office; dth Fioor, Phase-ll, Spencer Plaza, Mo, TE8, Mouni Rioad, Anna Salai, Chennai, TH- B00 002

POSSESSION NOTICE (For Immovahle Property)
(Rube 8(1) Of The Security Interest Enforcement Rules, 2002)
Lean/Facility Account No's 200001313830 & 267BB03202730001
Whereas, the authorzed officer of the EQUITAS SMALL FINANCE BANEK LIMITED a
banking company incorporatad under the companies acf, 1956 and cammying on the
banking business under the Banking Regulation Act, 1349 having its registered office &t
dth Floor, Phase ||, Spencer Plaza, 768, Anna Salai, Chennai, Tamil Nadu - 600002, Zonal
Office Al Equitas Small Finance Bank Limited, Kaushailya Tower, B8, Main Road, 15t
Floor, Wiest Patel Nagar, Mew Dalhi 110008 under Tha Securitization And Reconstruction
OF Financial Assets And Enforcement OF Security Interest Act, 2002 and in exercize of
powers conferred under section 13(12) read with ruke 3 of The Secunty Inierest
i{Enforcement) Rules, 2002, msued a8 demand Mobtce Dated 1800212023 calling upon
ApplcantBorrowerCo-ApplicantCo-Borrower GuarantorsMortgagors (1) Mis. Tulsi
Iron & Steel (Applicant /Bormower) Theowgh ds Proprietor Mrs., Leena Gupla (2) Mrs.
Leena Gupta Wio Sh. Shailendra Gupta (Guaranlor & Morlgagor (3) Mr. Shailendra
Gupta /o Sh. Jagdish Chand Gupta (Co borrower, Guarantor & Morlgagar), to repay
the amaunt mentioned in the notice being Rs. 45,58, 357/- (Rupeas Forty Five Lacs Fifty
Eight Thousand Three Hundred Fifty Seven only) due as on 17.02.2023 with
subsequent interest, penal interest, charges, costs el as per the agreement|s) within 60
days from the dale of receipt of the said notice
The Applicant! Borower! Co-Applicant/Co-Barrower'Guarantors! Mortgagors, having
failed to repay tha amaount, notice s haraby given to the ApplcantBaorrowes/Co-Applicant/
Co-Bormower'Guarantorsd BMortgagors in particular and the pubdic in general that the
undersigned authorized officer of bank has taken symbolic possession of the property
described harain below in exercise of powers confierred on himher under section 13(4) of
the sald act read with Rule B of the sasd rules on this 12th day of May, of the Year 2023,
The Applicant { Borrower! Co-ApplicantiCo-Bormower!Guaraniors/ Mortgagors attention is
invited o provisions of Sub- Section (8) of Section 13 of the said act, in respect of time
available, o redeem the secured asset's.
The ApplicantBorrower Co-Applicant/'Co-Borower/ Guarantors! Morigagors in parlicular
and the public in ganaral is heraby cautioned not to deal with the praperty and any dealings
with the propesty will be subject to the charge of Equitas Small Finance Bank Limitad for
the amount of Rs. 45,58,357/- ([Rupees Forty Five Lacs Fifty Eight Thousand Three
Hundred Fifty Seven only) due as on 17.02.2023 and interest therecn from 18,02 2023,
Description of The immovable Property
Residential Property Owned By Mr. Shailendra Gupta & Mrs. Leena Gupta
All that pieces and parcels of property baaring Residential Apartment Mo 408, on 4th Floar,
Block=Cadar-|l, having super area 1415 square feet situated in Gulmahur Enclave, built on
Plot of land measuring 33444 square meters at Village-Nasarpur, Pargana-Laoni, Tehsil &
Distt.-Ghaziabad, U_P.-202001 with all present and fulure sfructures thereon,
Four Corners of Proparty - North - Apariment Mo 403, South : Staircase & Apariment
Mo, 407, East: Road B melers, West - Apariment No.405
Diate: 12.05.2023
Place: Ghaziabad

Authorised Officer
For Equitas Small Finance Bank Ltd.

“f’%"g Limited (Govt. of Utta
K@w;) Pradesh Undertaking]
Power Management Cell, SLDQ
Campus, Vibhuti Khand-Il, Gomt
Nagar, Lucknow-226010 e-mail

cepmc @ uppcl.org cepmcuppcl @gmail.con
—OF POWER ON

Vi ul

lines for short term procurement of
power notified by the Ministry of
Power vide resolution dateg
30.03.2016 Amendment dated
23.02.2022) Tender Specification
No. 19/DEEP-Portal/ PMC/2023-24

Uttar Pradesh Power Corporation
Limited (UPPCL), a Govt. of Uttar
Pradesh Enterprise, incorporateg
under the Companies Act, 1956 ana
having its registered office at Shakt
Bhawan, Ashok Marg, Lucknow
226001 intends to buy Firm Power
for the month June-2023 under Shor
Term basis. Trading licensees
Generators/ State utilities/ CPPS
Distribution licensees/ SEBs, across
the country may offer power, from
one or more than one source subjeci
to condition that offers from each
source shall not be less than 50 MW
as per the details given below:{
Period June-2023, Duration (in
Hrs) 00:00-06:00 / 19:00-24:00
Quantum (in MW) 900 / 900
Submission Of EMD BG in the
Office of CE (PMC), UPPCL
22.05.2023 (17:00), Submission of
RFP-Bid (Non financial Bid &
IPOs) 22.05.2023 (17:00), Opening
of RFP (Non financial Bid]
23.05.2023 (17:00), Opening of
IPO/Start of e-RA 24.05.2023
(12:00)/  24.05.2023 (15:00)
‘Request for Proposal’ Activation of
Event shall take place on 15.05.2023
and are to be submitted on e-bidding
portal (DEEP) in two parts i.e. “Big
Part-l (Technical Bid)” & “Part-I
(Financial Bid)” respectively. The link
for e-bidding portal IS
www.mstcecommerce.com and is

also available on the website of

Ministry of Power (www
powermin.nic.in) and ~ PFC
Consulting Limited (www
pfcindia.com). Bidders ~— arg

requested to familiarize the above
said revised guideline carefully
before submitting the offer. Thg
Bidder shall be required to submi
EMD by the date mentioned above
in the Office of CE (PMC), UPPCL
Lucknow, for the maximum capacityf
offered @ Rs. 30,000 per MW pel
month on RTC (80 days, 24 hrs.
basis and same shall be reduced on
pro-rata basis in case bids are
invited on hourly basis of offereg
capacity in the form of BanK
Guarantee/ e-bank guarantee issueg
by any Nationalized/ Scheduledg
Bank. The e-tender will be received
and opened on the dates mentionedg
above. The offers received after the
date & time mentioned above shal
not be considered. In case of
holiday, the offer shall be received
opened on the next working day af
the same time respectively. The
undersigned reserves the right tg
reject all or any bid without assigning
any reason thereof. Sd/- CHIER
ENGINEER (PMC) UPPCL @
143-S1.9./91eh11e1./2023 €. 12.5.2023

i HDFC

WITH YOU, RIGHT THROUGH

HOUSING DEVELOPMENT FINANCE CORPORATION LTD.

Northern Regn. Office ; The Capital Court, Munirka, Quter Ring Road, Olof Palme Marge, Mew Delhi — &7
Tel.: 011-41115111, CIN L70100MH1977PLC019916, Website: www. hdfc.com

POSSESSION NOTICE

Whereas the Authorised Officer of Housing Development Finance Corporation Limited, under Securitisation And Reconstruction of
Financial Assats and Enforcement of Sacurity Interest Act, 2002 and in exercise of powaers conferred under Saction 13(12) read with Rule 3 of
the Security Interest {Enforcement) Rules, 2002 issued Demand Motice under Section 13 {2) of the said Act, calling upon the following
borrower(s) to pay the amounts mentioned against their respective names together with interest thereon at the applicable rates as
mentionad in the said notice, within 60 days from the date of the said Notice, incidental expenses, costs, charges etc till

payment and/orrealisation.

the date of

Sr. Name of Borrower Outstanding Dues | Date of Date of Description of Immovable
No. Demand| Physical Property (ies) /
Notice | Possession Secured Asset (s)

1. | MR ANIL KAMRAE MRS ANJALI Rs. 21,24, 447/- 13-JULY- | 08-May-2023 | FLAT NO. 141, THIRD FLOOR, POCEET-
KAMRA {Rupees Twenty One 2022 5, LIG, DDA ROHINI SECTOR 2, ROHINI
Lakhs Twenty Four RESIDENTIAL SCHEME, NEW DELHI
Thousand Four ALONGWITH UNDIVIDED
Hundred and Forty PROPORTIONATE SHARE OF LAND
seven Only) due as on UNDERNEATH & CONSTRUCTION

J0-JUNE-2022 THEREQN PRESENT AND FUTURE
2. |MR. VIKAS MISHRA & Rs. 40,10,610/- 09-AFR- | 09-May-2023 | FLAT-C3-2308, FLOOR-22ND PRATEEK
MRS. ANKITA MISHRA (Rupees Forty Lakhs 2022 GRAMND CITY- CARNESIA C3 PLOT NO-
Ten Thousand Six 4/B5-01.3IDDHARTH VIHAR,

Hundred Ten Only) GHAZIABAD- 201010
due as on
28-FEB-2022
3. |MR LAKHVINDER SINGH GILL & Rs. 1,54,04,968/- 22-JUN- | 11-May-2023 | HOUSE. NO. B-54, BLOCK-B, DLF
MRS JASWINDER KAUR (Rupees One Crore 2021 MODEL TOWN, SECTOR-11,
Fifty Four Lakh Faour FARIDABAD, HARYANA AND
Thousand Nine CONSTRUCTION THEREON PRESENT
Hundred and Sixty ANDFUTURE
Eight Only) due as on
31-MAY-2021

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

*with furtherinterest as applicable, incidental expenses, costs, charges etc incurred till the date of payment and / or realisation.

However, since the borrower(s)legal heirs/legal representativesiguarantors mentioned hereinabove have failed to repay the amounts
due, notice is hereby given to the barrower(s)legal heirsflegal representatives/guarantors mentioned hereinabove in particular and to the
public in general that the Authorised Officer/s of HDFC has taken Physical Possession of the immovable properties/secured assets
described herein abovementioned in exercise of powers conferred on him under Seclion 13 (4) of the said Act read with Rule & of the said

Fules on the dates mentioned above.

The borrower(s)legal heirs/legal representatives/guarantors mentioned hereinabove in particular and the public in general are hereby
cautioned not to deal with the aforesaid Immaovable Property! Secured Asset and any dealings with the said Immaovabla Property / Secured

Assetwill be subject to the mortgage of Housing Development Finance Corporation Lid.

The Borrower's/legal heirs/legal representatives/guarantors attention is/are invited to the provisions of sub-section (8) of section 13 of the

Act, in respect of ime available to redeem the secured assel's.

Copies of the Panchnama drawn and Inventory made are available with the undersigned, and the said borrower (s)/legal heirsflegal
representatives/guarantors are requested to collect the respective copy from the undersigned on any working day during normal office hours.
For Housing Development Finance Corporation Ltd.

Place: DELHI
Date : 12.05.2023

Regd Office: Ramon House, H.T. Parekh Marg, 189, Backbay Reclamation, Churchgate Mumbai-400 020 Authorised Officer

Sdf-

Email;assetdisposal@herohfl.com
f‘inan::i“. ep‘ .in

New Delhi
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JMIC Ludhiana

next date, purpose of case, orders and judgments
as well as other case information is available on
http://districts.ecourts.gov.in/ludhiana
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g% RAJMATA VIJAYARAJE SCINDIA KRISHI

VISHWA VIDYALAYA, GWALIOR (M.P.)

No./IPRO/DFA/NRIAd./2023-24/191

ADMISSION NOTICE
Applications on plain paper are invited from the Non Resident
Indian (NRI) candidates for admission in B.Sc, (Hons.) Agriculture
& B.Sc. (Hons.) Horticulture degree programmes for the academic
session 2023-24 under Non Resident Indian (NRI) quota.

Dated : 12/05/2023

5.No. | Name of Degree programme No. of Seats
1. B.Sc. (Hons.) Agriculture 11
2. B.Sc. (Hons.) Horticulture 2

Intending NRI candidates may apply with the "NRI Certificate” in the
prescribed proforma or certificate from Indian Embassy/High Commission
of the concerned country as to his/ her parents are NRI and certified copy
of relevant documents such as mark-sheet, NRI residential proof, NRI
passport and bank account to the Dean, Faculty of Agriculture,
Rajmata Vijayaraje Scindia Krishi Vishwa Vidyalaya, Raja
Pancham Singh Marg, Gwalior-474002 (M.P.) on or before
30/06/ 2023 upto 5:00 P.M. General information and NRI proforma are
available at our website www.rvskvv.net Dean Faculty of Agriculture

RVSKVV, Gwalior (M.P)

For any enquiry please contact on 95895-41459

Date: 13-06-2023 LA R

Publication Issued To: Ramesh

Sukhbir Singh Address- R/o H. No
455 village birdhana tehsil beri distt
rohtak jhajjar 124103 haryana

Whereas it has proved to the satisfaction
of this court that you, the above named
accused/accused persons can’t be served
in the ordinary way of service. Hence this
proclamation under 82 of code of criminal
procedure is hereby issued against you
with a direction that you should appear
personally before this court on 13-06-2023
at 10:00 a.m. or within 30 days from the
date of publication of this proclamation.
Take notice that, in case of default on your
part to appear as directed above the above
said case will be heard and determined as
per law, in your absence. for details logon
to: https://highcourtchd.gov.in/?trs=district_
notice&district=ludhiana JMIC Ludhiana
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FORM NO. 1

DEBTS RECOVERY TRIBUNAL LUCKNOW
(Area of Jurisdiction - Part of Uttar Pradesh)
600/1, University Road, Near Hanuman Setu Mandir, Lucknow-226 007
DRC No.177/2020/R.0.
NOTICE UNDER RULE (2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961
READ WITH SECTION 29 OF THE RECOVERY OF DEBTS AND BANKRUPTCY ACT 1993

CANARA BANK (Erstwhile Syndicate Bank) ... C.H. Bank
(Sector-62, Noida, Distt. Gautam Budh Nagar)

VERSUS
Mr. Yogesh Kumar Sharma ...- GREDIT DEBTOR.

To,
1. MR.YOGESH KUMAR SHARMA (Borrower) S/O SHRINET RAM SHARMA
R/o House No. 9, F/1, Near Jain Mandir, Vrindavan Garden, Sahibabad Distt
Ghaziabad (U.P.)-201005
2nd Address: Apartment No. 702, 7th Floor, Block-E, Gayatri Aura at Plot No. GH-11
Sector 1, Greater Noida West, Distt. Gautam Budh Nagar.
2. MRS.LALITASHARMA (Co-Borrower) W/O MR.YOGESH KUMAR SHARMA
R/o House No. 9, F/1, Near Jain Mandir, Vrindavan Garden, Sahibabad Distt
Ghaziabad (U.P.)-201005
2nd Address: Apartment No. 702, 7th Floor, Block-E, Gayatri Aura at Plot No. GH-11
Sector 1, Greater Noida West, Distt. Gautam Budh Nagar.
3. M/S GAYATRIHOSPITALITY & amp; REALCON LTD.
Through it's Authorised Signatory. "GYATRIAURA" Plot No. GH-11, Sector-1, Greate
Noida (West) Noida, Distt. Gautambudh Nagar.
2nd Address: Corporate Office : H-133, Sector-63, Noida (U.P.)
3rd Address: Registered Office : 9/5298, Old Seelam Pur, Gandhi Nagar, Delhi-110031
...... Certificate Debtors
This is to notify that a sum of Rs. 17,98,650.82 (Rupees Seventeen Lacs Ninety Eigh
Thousand Six Hundred Fifty and Paisa Eighty Two Only) alongwith pendentalite ang
future interest @ 9.50% per anum from the date of filing of the Original Applicatior
28.11.2018 with cost jointly and severally Till the loan is fully liquidated and cost succeedg
and is hereby allowed exparte against you the address as per order dated 28.09.2019
passed by Hon'ble Tribunalin O.A. no.1407/2018.
You are hereby directed to pay the aforesaid mentioned amount within 15 days of the
receipt of the notice, failing which the recovery shall be made in accordance with the
Recovery of Debts Due to Bank and Financial institution Act 1993.
You are hereby ordered to declare on Affidavit the particulars of Assets on or before
17/05/2023.
You are hereby ordered to appear before the undersigned on 17/05/2023 at 11:00 A.M.
In addition to the sum aforesaid you will also be liable to pay:
Details of Cost:

Application Fee Rs. 20,010/
Advocate Fee Rs. 23,000/-
Misc. Expenses Rs. 1,000/-
Clerkage Rs. 2,000/-
Publication Charge Rs. 3,000/-

Given under my hand and seal on this 15th Day of February 2023.
A
ik

Recovery Officer-
Debts Recovery Tribunal, Lucknovj
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